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3.00 P.M.

Need to iink Una Railway Line with Hoshiarpur Railway Line
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Need for Constitutional ameadment to change the existing reservation
system for the welfare of SCs and STs
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THE VICE-CHAIRMAN (SHRIMATI PREMA CARIAPPA): Dr. Gyan

Prakash Pilania; not present. Shri Chittabrata Majumdar; not here.
Dr. M.A M. Ramaswamy; not here.

Now, we take up the discussion on the working of the Ministries of
Panchayati Raj and Rural Development.

FELICITATIONS TO SHRIMATI PREMA CARIAPPA FOR BEING IN CHAIR
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